NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

- - TP No. 49/NCLT/AHM/2017 (New)
High Court of Bombay CSP No. 820/2016 c.w. CSD 784/2016 (Old)

Coram: _ Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
' ' MEMBER JUDICIAL

Name of the Company: Cello Tips and Pens Pvt. Ltd.

Section of the Companies Act:  Sections 391-394 of the Companies Act, 1956:
- 230-232 of the Companies Act, 2013

S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION  REPRESENTATION SIGNATURE

1. Koron Comghan:  Advecaln Peliman - 4‘(\“- _ .
GENINT: T Y) - . - -

2.

- Proof of service of notices to Statutory authorities other than ROC, Goa filed.

Common Representation from Regional Director received.
List the matter on 07.07.2017.

o> Lol v
BIKKI RAVEENDRA BABU

MEMBER JUDICIAL

Dated this the 24th day of May, 2017.




